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LOK SABHA DEBATES 

LOK SABHA 

Thursday, June 3, 2OO4IJyalstha 13, 1926 (Saka) 

The Lok Sabha met at Eleven of the Clock 

[MR. SPEAKER Pro tem (Shrl Somnath Chatte~ee) 
in the Cha/t'j 

MEMBERS SWORN-Contd. 

[English] 

MR. SPEAKER: Hon. Members, you may please recall 
that yesterday when the House adjourned for the day, the 
list of Members for taking oath or making affirmation could 
not be completed, as some of the Members from the States, 
which had been called, were not present. 

I WOUld, therefore, request the Secretary-General to first 
call the names of those Members from the State of Welt 
Bengal who could not be called yesterday, because that 
was being continUed. Thereafter, the names of the Ministers 
who were not present yesterday will be called. After that, 
the names of those Members who were not present 
yesterday will be called to take oath or make affirmation, 
State and Union Territory-wise. 

Prof. Basudeb Barman (Mathurapur) 

Shri Samik Lahiri (Diamond Harbour) 

Dr. SuJan Chakraborty (Jadavpur) 

Md. Salim (Calcutta N6tth East) 

Shrt Swadesh Chakrabortty (Howrah) 

Shri Hannan Mollah (Uluberla) 

SM Santasrl Chatte~ee (Serampore) 

Shri Rupchand Pal (Hooghly) 

Shri Anll Basu (Ararnbagh) 

Shrl Gurudas Dasgupta (Panskura) 

Shri Lakshman Seth (Tamluk) 

SM Prasanta Pradhan (Contai) 

Shrl Prabodh Panda (Midnapore) 

Shri Rupchand Murmu (Jhargram) 

Shri Bir Singh Mahato (Purulia) 

Shri Basudeb Acharia (Bankura) 

Shrtmati Susmita Bauri (Vishnupur) 

Shrl Sunil Khan (Durgapur) 

Shrl Bikaah Chowdhury (Asanaol) 

Shri Nlkhilananda Sar (Burdwan) 

Shrl Mahboob Zahedl (Katwa) 

Dr. Ram Chandra Dome (Birbhum) 

Shri Subodh Kant Sahay (Ranchi) 

Shrl Shrlprakash Jaiawal (Kanpur) 

Shrl Sushll Kumar Modi (Bhagalpur) 

Shrl Sallan Kumar (Outer DeIhl) 

. .. (lnterruptions) 

MR. SPEAKER: Let us not get Into it. They have their 
views. Thew have expressed it. let us aI80 rwspect their 
sentiments. Let us go on. Let us not be too touchy In this 
matter. Every hon. Member has some views to express. 
Why should you disturb It? 

Oath taking may please be continued. 

SM Raju Rana (Bhavnagar) 

Shrlmati Jayaben B. Thakkar (Vadodara) 

Shri Manaukhbhai Vasava (Bharuch) 

SM Abdul Rashid Shaheen (Baramulla) 

Shri Omar Abdullah (Srinagar) 

Shrt Chhewang Thupstan (Ladakh) 

Shri Madan lal Sharma (Jammu) 

Dr. Dhirendra Agarwal (Chatra) 

Shri G. Karunakara Reddy (Bellary) 

Shri G.M. Siddeswara (Davangere) 

Shrlmatl 5eeramesh Tejaswlnt (Kanai<apura) 

SM D.C. Srikantappa (Chlkmagalur) 

.. . (Interruptions) 

[Translation] 

SHRI RAGHUNATH JHA (BETIA): Mr. Speaker, Sir, I 
have a point of Information. Yesterday han. lalu Prasad 
has been declared elected from Chhapra Lok Sabha 
Constituency. I would like to know as to when he will be 
called for taking oath. 

(English] 

MR. SPEAKER: let us walt for the tum. Let us 
continue. Shri Raghunath Jha, you are a very .. nior 
Member. 
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MR. SPEAKER: Whatever has been said will not go 
on record. 

[Translation] 

SHRI SUSHIL KUMAR MODI (BHAGALPUR): For 
which constituency will he take oath. he had already won 
from Madhepura Constituency and now has been declared 
elected also from Chhapra ... (lnterruptlons) 

[English] 

MR. SPEAKER: He has already taken oath. 

[Translstion] 

THE MINISTER OF RAILWAYS (SHRI LALU PRASAD): 
I would like to request you that, may be treated Member 
from both the seat. 

[English] 

MR. SPEAKER: Shri Lelu Prasad, you know that. You 
ha'tte already taken oath. I have already complimented you 
on your victory. 

[Translstion] 

SHRI LALU PRASAD: The Constitutional objection that 
has arisen will be over once both seats are accepted. 

{English] 

SECRETARY-GENERAL: Hon. Shrl S. Bangarappa. 

Shri S. Bangarappa (Shimoga) 

Shri Ananth Kumar Hegde (Canara) 

Shri Manjunath KuMur (Oharwad South) 

Shri Prahlad Joshi (Dharwad North) 

Shri Suresh Angadl (Belgaum) 

Shri Aamesh Chandappa Jigajinagi (Chikkodi) 

Shri Gaddigoudar (Bagalkot) 

Shri Basavgouda R. Patil (Yatnal) (Bijapur) 

Shri Abdullakutty (Cannanore) 

Shri C.K. Chandrappan (Aichur) 

Shri P.C. Thomas (Pullolil) (Muvattupuzha) 

Shri Rameevak Singh (Babuji) (Gwaliqr) 

Shri Ollpal Singh Parasta (Shahdol') 

SM Faggan Singh Kulaste (Mandla) 

Shri Bapu HarI Chaure (Ohule) 

Shrl Y.G. Mahajan (Jalgaon) 

Shri Anant Gudhe (Amravati) 

Shri Tukaram Ganpat Rao Renge Patil (Parbhani) 

Shri Shiva]i Adhalrao Patil (Khed) 

Shri Laxmanrao (Patil) (Satara) 

Shrimati Nivedlta Mane (Ichalkaranji) 

Shri W. Wangyuh Konyak (Nagaland) 

12.00 hR. 

Shri Sudam Mamdi (Mayurbhanj) 

Shri Jual Oram (Sundergarh) 

Dr. Rattan Singh Ajnala (Taran Taran) 

Shri Gu~eet Singh Rana (Jalandhar) 

Shrimati Preneet Kaur (Patiala) 

Shrl Sukhblr Singh Badal (Faridkot) 

Shri Subhaah Maharia (Slkar) 

Shri Girdhari Lal Bhargava (Jaipur) 

Shri Sachin PHot (Oausa) 

Shri Raghuveer Singh Koshal (Kota) 

Shri Dushyant Singh (Jhalawar) 

Shri Pusp Jain (PaU) 

Shri Manvendra Singh (Barmar) 

Shri Gingee N. Ramachandran (Vandavasi) 

Shri E. Ponnuswamy (Chidambaram) 

Shri R. Prabhu (Niliglris) 

Shrl Khagen Das (Tripura West) 

Shri Bachi Singh Rawat 'Bachda' (Almora) 

Shri K.C. Singh Baba (Nainital) 

Shri Rajendra Kumar (Haridwar) 

Shri Munshiram (Bijnor) 

Shri Hariah Nagpal (Amroha) 

Shrimati Jaya Prada (Rampur) 

Shri Saleem Iqbal Shervanl (Badaun) 

Kunwar Sarv Raj Singh (AonIa) 

Shrimatl Maneka Gandhi (Plllbhit) 

Kunwar Jitin Prasada (Shahjahanpur) 

Shri Ravl Prakash Verma (Kheri) 

4 
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MR. SPEAKER: I under.tanthat Shrl Ghani Khan 
Choudhury Is not keeping well. I would like to call him now. 
He can take oath by sitting, If he likes. 

SM A.B.A. Ghani Khan Chowdhury (Maida) 

Shtlmati Usha Verma (Hardol) 

Shrl Jai Prakash (MohanlalganJ) 

Shri Aklhay Pratap Singh 'Gopel Ji' (Pratapgarh) 

Shrl Rahul Gandhi (Amethl) 

Kumarl Mayawatl (Akbarpur) 

Shrl Mltrasen Vadav (Faizabad) 

Shri Kamla Prasad Rawat (Barabanki) 

Shri Beni Prasad Verma (Kalserganj) 

Shrimatl Rubab Sayeda (Bahralch) 

Shrl Bhalchandra Vadav (Khalilabad) 

Vogi Adltya Nath (Gorakhpur) 

Shri Pankej Chowdhary (Maharajganj, U.P.) 

Shrl Baleahwar Yadav (Padrauna) 

Shrl Mohan Singh (Deorla) 

Shrl Chandra Shekhar (Ballia, U.P.) 

Shri Chandradev Prasad RaJbhar (Ghosi) 

Shri Ramakant Vadav (Azamgarh) 

Shrl Saroj (Lalganj) 

Shri Umakant Vadav (Machhlishahar) 

Shrl Parasnath Vadav (Jaunpur) 

Shrl Afzal Ansari (Ghazlpur) 

Shrl Kalluh Nath Singh Vadav (Chandoull) 

Shrl Rewati Raman Singh (Allahabad) 

Shrl Shyama Charan Gupta (Banda) 

Shri Rajnarayan BudhoUa (Hamlrpur, U.P.) 

Shrl Chandrapal Singh Yadav (Jhansl) 

Shri Radhey Shyam Korl (Ghatampur) 

Shrl Akhlleah Vadav (KannauJ) 

Prof. S.P. Singh Baghet (Ja\esar) 

Kunwar Manvendra Singh (Mathura) 

Choudhary Bljendra Singh (Aligarh) 

Shrl Aahok Pradhan (Khu~a) 

Shrl Kelyan Singh (Bulandshahar) 

Shrl Surendra Prakalh Goyal (Hapur) 

13.00 hra. 

Mohd. Shahld (Meerut) 

SM Alit Singh (Baghpat) 

SM Munawar Ha.san (Muzaffamagar) 

Shrimatl Anuradha Choudhary (Kairana) 

Shrl Rasheed Masood (Saharanpur) 

MR. SPEAKER: If the hon. Members deaire, then we 
can sit a little longer and complete the Ust. 

SOME HON. MEMBERS: Ves. 

Shrl Hlten Barman (Cooch Behar) 

Shrimatl Mlnatl Sen (Jalpalgurl) 

Shri Abdul Mannan Hoasaln (Murahidabad) 

Shri Adhir Chowdhury (Berhampore, West Bengal) 

Shrimati Jyotirmoyee Sikdar (Krlshnagar) 

Shri Alkelh Da. (Nawadwip) 

Shri Vinod Khanna (Gurdaspur) 

Shrl Raj Babbar (Agra) 

Dr. Col. (Retd.) Dhanl Ram Shandll (Shimla) 

Shrl Amltava Nandy (Dum Dum) 

SM Sandeep Dlkshit (East Delhi) 

Shrl Sudhangshu Seat (Calcuna North Weat) 

MR. SPEAKER: Hon. Members, thank you for your kind 
co-operation. 

The House now stands adjourned to meet again 
tomorrow at 11 a.m. 

13.14 hra. 

The Lok Sabha then adjourned till Eleven of the Clock 
on Friday, June 04, 2OO4IJya/stha 14, 1926 (Saka) 



Corrigenda to Lok Sabha Debate.; 
(English Version) 

Thursday, June 03 2004/Jyaistha 13, J 926 (Saka) 

Columns/Line For 

'}./9 from below Shri Gaddigoudar 
(Bagalkot) 

3/8 from below Shri Basavgouda 
R. PatiJ (Yatnal) 
(Bijapur) 

5/12 from below Shri Saroj (Lalganj) 

Read 

Shri P.C. 
Gaddigoudar 
(Ba~aJkot) 

Shri Basangouda 
R. Patil (Vatna!) 
(Bi.iapur) 

Shri D.P. Saroj (LaIganj) 
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